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58.0. 1826(E).—n exercise of powers conferred
by Sub-section (3) of Section 1 of the National Tax
Triburial Act, 2005 (49 0£ 2005), the Central Government
hereby appoints the 28th day of Decembet, 2005 as the
date on which the said Act shall come i_!l'[? force.
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